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O R A L  ANSW ERS TO QUESTIONS

Presence of anti-aircraft rung in for
merly abandoned sites in Pakistan

•I
*61. SHRI D. P. JADEJA 

SHRI VEKARIA;

Will the Minister of DEFL’NCK be 
pleased t#t $tate: ...

(a) whether Government are aware 
o ! the reported newg that anti-aircraft 
gunk have appeaHd in formerly aban
doned sites in Pakistan; and

(fc) whether necessary precautionary 
slap* have be$n t*kea by Government?

THE M I& M rER  OF S T A tE  (DEF
ENCE PRODUCTION) IN THE MINIS- 
T H Y  O F I W m C 8  (SHRI VID YA  
C H A R A lf : (a) Yea, Sir.

(b) Government have not nbandon- 
e d t h e  Kftpe thaft Pakistan will see tjbe 
achrantagjag Of adhering to  the spirit o f  
the' Simlaatfreenteat.

SHRI D. P. JADEJA: I  flO hot 
think part <b) of the question has 
btan «tt»wertat
to p e  is m ttgoin* te soh-e our defence 
preparedness. May I know what

coimteract this position froin PM«t«n

lutely vigilant abPut̂  whatever J« 
happening on the other, aide of ttie 
bĵ jder, awi Wi? are-tal^g «tep̂  tfel 
ar«r necessary to aafeguard opr 
defences.
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SHRI MUHAMMED KHUDA 
BUKHSH: May I know from the 
Minister if the Government do not 
consider an anti-aircraft gun to be 
essentially a defence weapon. f

MR. SPEAKER: That is essentially 
a defence weapon, not an offence 
weapon.

SHRI MUHAMMED KHl'DA 
BUKHSH: That is if our aircraft at
traction I wanted to make. If 
the (Jovenfcrient consider that it is a 
defence weapon, of what concern is it 
to ttls House or of any other person 
to object to strengthening of the 
aircraft. Our aircraft will be attack
ed by those weapons.

SHRI VIDVA CHARAN SHUKJjA 
The hon. Member should know that it 
is a defence weapon for the enemy 
but it is an offence weapon for our 
aircraft. Our aircraft will be attack
ed by those weapons.

SHRI MUHAMMED KHUDA 
BUKHSH. That is if our aircraft in
trudes into their air space.

3 Oral Answers

Setting up a new Company to manage 
speeial Steel Plant at Salem

+
*65. SHRI K. LAKKAPPA:

SHRI P. M. MEHTA:
Will the Minister of STEEL AND 

MINfcB be pleaded to state:
(a) whether Government have a«* 

cepted the proposal odC the Ministry

for setting up a new Company for the 
Salem Special Steel Project; and

(b) if so, whether this proposed 
company will later be integrated into 
the holding Company for all the pub
lic sector steel plants proposed to be 
set up in future?

THE MINISTER OF STEEL AND 
MINES (SHRI S. MOHAN KUMARA- 
MANGALAM) (a) Yes, teir A new 
company by the name ‘Salem Steel 
Limited’, has been incorporated on 
25th October, 1972. with its registered 
office in Tamil Nadu.

(b) Yes, Sir.

SHRI K. LAKKAPPA: I appreciate 
the stand taken by the Go\ eminent 
for forming a new holding company 
for looking after the functions of the 
public sector steel undertakings. I 
would like to know as to wftat the 
terms of reference are and its func
tions and organisational set-up

MR. SPEAKER: Terms of reference?

SHRI K LAKKAPPV What are 
they doing to complete the process, to 
bring under control all the public sec
tor undertakings under steel?

MR. SPEAKER No terms of refer
ence. It is not on enquiry body.

SHRI S. MOHAN KUMARA- 
MANGALAM- 1 have no objection t* 
answer any question, but it has to be 
seen whether this question arises out 
of the main question.

MR* SPEAKER: For the sake of 
answering, do answer something.

SHRI K. LAKKAPPA: t Ktfuld **• 
to knew its organisational *et*up tend 
its functioning and what are its gpeet- 
flc teems of reference. What are these




